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ord 'to pur.cha e an instrument c II d 
tificial Iectro ic Laynx or th ir 
ech; 

() beth r it i 
aryn otomy Club of ew 
que ted Governm nt to inclUde 

gotomie in th Ii t of Phy ic By 
.capped 0 that th y could vail of t 

entral cberne of . tan for di bled 
'per on for purcha /fitting of aid /appli-
ance . nnd 

• c) i 0 the action of Governm Dt 
'in thi regard? 

THE :L>EPUTY MINIS ER I THE 
MINISTRIES OF EDUCATION A D 
'CULTURE A D SOCIAL WELFAR 
(SHRI P. . THUNGON): (a) to (c) 
The Laryngotomy Clu of India had p 0-

po that 1 yngoto ie may be inclu ed 
'ii, the list of di bled per ons od artiti-

ia1 Iaryn ma~' be provided to them 
under the scheme of "Assistanc to ' 1-

abled P r ons for purch se/fitting of aid I 
appliances'. he proposal has been con-
sid red and jt has bc.cn d cided that 0 
far as the . cherne of "A i tance to 
Di abled Per n for purch,a' flitting of 
aid lapplianc" i concerned, the Gov-
ernment have decided that the laryngoto-
nHe are to e consider d a di abi d 

'persons for the purpo e of etting aid I 
appliances under th scheme of this Min-
istry. 

ilway 
tu~ v· 

;0 7. SH G 
SH: Will the Minister 0 

'be plea d to tat: 

n 
lan and Kamal pur; 

e) ~1t 

• und for the cO true' on 
nand I ye r 19 3- 41 

'n lJo ~fe 
in t 

(8) wh ther overnm nt 
the poor condition of the 
tional Highway p jng 
Muni ipal imit Of citi nd town· 

(b) if 0, wh ther there i any mov 
10 amend the ,lion 1 Hi ay ct, 
195 to bring th e rt under th UI-
view of the ct; 

( ) if 0" th d ta it th r of; and 

(d) If not, rea ns therefor? 

TH 




